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LOK SABHA DEBATES

LOK SBABHA

————

Monday, July 24, 1978/Sravang 2,
1900 (Saka)

The Lok Sabha met gt Eleven of the
Clock.

[MR. SPEARER in the Chair]

OBITUARY REFERENCE

MR. SPEAKER: 1 deeply regret to
inform the House of the tragic demise
of one of our sitting colleague, Shri
Parmanand Govindjiwala, represent-
ing Khandwa constituency of Madhya
Pradegh.

A leading Advocate, Shri Govindji-
wala took active part in the merger
movement of Hyderabad State with
India in 1947. He entered public life
in 1960 when he was elected to the
Municipal Committee of Burhanpur.
Later he was Member of the Madhya
Pradesh Vidhan Sabha during 1867—
72. He was the Chiet Whip of his
party in the State Legislature. In-
terested in Archaeology and History,
he used to contribute articlesin vari-
ous magazines and periodicals. He
also published a book on the Hindu
Marringe Act. He wag also a good
sportaman.

As g parliamentarian he was quite
sctive. As the House ig aware, he
met with ap accident with a bus on
the night of 19th July, 1878 and wes
admitted to Dr, Ram Manchar Lohia
Hospital. In spite of al] efforts, his
life could not be saved and he passed
away last night at the young age of
48,
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THE PRIME MINISTER (SHRI
MORARJI DESAI): It is a very tragic
occagion for uz when we gre meeting
today. Shri Parmanand Govindjiwala
met with an accident on ths 10th
July while driving a scooter at night.
He met with an accident which was
very serious. As g result, he was
unconscious throughout and all the
attempts of the doctors could not
save hig life.

He was in the prime of his life,
enly 48, and was in public life from
his early age of 21, He was an LLB
and associated himself in public life
with Jan Sangh at the age of 21. As
you mentioned Sir, he took a very
active part in the Hyderabad merger
movement in 1947 end was a very
active Member of the Burhanpur
Municipality for 8 years, and he was
a Member of the Madhya Pradesh
Vidhan Sabha for five years. He was
an active Member of this House and
always was loyal to the values he held
in life very dear. We have lost a
very prominent Member of this House
and an active worker in the cause of
India, its socia]l and political life.

Sir, it j8 a tragic loss and we all
mourn it very deeply and I would
request you, Sir, to convey our deep
senge of grief and our condolences to
the family of the bereaved, particular-
ly to his widow and his four young
children.

SHRI C. M. STEPHEN (Idukki):
Sir, I rise with a feeling of grief to
associate myself with all other Mem-
bers in this House with the senti-
ments expressed by the Prime Minis-
ter ang yourself.

Sir, this House is a very peculiar
lot in the sense that transgressing all
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Mr. Govindjiwala has had a falitly
long period of public service. That
he associated himself with the merger
movement at the tender gge of 18 or
17 and that he continued in his public
service, shows that he was 4 man
moulded for public service. He start-
ed his service in a legislature, not in

own nodding acquaintances with him,
not very intimate, but nodding ac-
quaintance, with shaking hands. And
particularly T am sorry of the cir-
cumstance under which this tragic
death occurred.

Moments such as these are moment
which are described as adhyatam
vidysls. May I associate myself with
the sentiments of condolences and re-
quest you to convey to the bereaved
family our deep cendolences?

SHRI YESHWANTRAO CHAVAN
(Satara): Mr. Speaker, Bir, I join
you and others iIn expressing our
deep grief on the loss of a very active
and a very important young Member
of thizs hon. House, Shri Parmansnd
Govind)iwala He was on the right
side of 30 and, therefore, he was in
the prime of his life. He must have
been looking to his future life with
some hope and confidence; unfortu-
nately that wag not to be.

The manner in which the tragic
death came about, makes the whole
thing still more sad.
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From his life sketch, he was a Mem-

‘ber here Yor the first time, but he
was an active public worker through-
eut hig life. From 17, he wus
active in practically every important
politica] event that teck place in
India. And from other activities, it
seems, he was not marely a public
worker but a man who was Interested
in history, in archadology. Me was
an guthor by himeelf. He wag an
advocate by profession, a versatile
person, a very popular man in his
own constituency and ares.

The loss of such a person who is a
very active member of Parlimment is
a loss to the nation. The loss to his
family iz sl grester because he
leaves behind his four younger child-
ren.and his widow. Ithink, the whole
nation shares their grisf and, to that
extent, possibly, it will be leasened.
But. certainly, we place on record
our grief and I vequest you to convey
our deep condolenceg to his family.

SHRI A. BALA PAJANOR (Pondi-
cherry): ‘Mir. Spedker, Sir, on behalt
of the All India ADMK party, we
thare the feelings of the menibers of
the House. 1t ls a great loss speclally
when a member of this House has

With these wsentiments, 1 join in
conveying our condolences to 'the be-
reaved family. The loss of a member
of Parliament 15 a 1oes fu the nation.
I request you fo oonvey our condo-
lehces to his family.

MR. SPEAKER: Two hon, Mem«
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afexdfrerr wk & dxw § ww
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SHRI SASANKASEKHAR SANYAL
(Jangipur): Mr, Spesker. Sir, when
Wordsworth was very much advanced

in age, Keats and Shelly died early
and he lamented how soon brother

person, aspiring and rising very much
in life, is too sad for words, He

E

Avenue, from 11 AM. to
today.

As 3 mark of respect to the deceas-
ed, the House stands adjourned to
meet again at 11 AM. tomorrow.

25, 1978/Sravana 3, 1000 (Saka) .



